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Gulam M ha. son of ~hr:i_ .Lal Chane'! t-,y caste l''luslim agec'I ahout 

of Krishana Na gar, Kalwar Road, Jhotwara, 

Jaipur. Presently retd. CTS O/o Principal General 1'1anager, 

Teleco , Jaipur district, Jaipur. 

• ••• t\pplicant 

VF.R~UC:: 

1. Union of India through the Secretary to the govt. of 

India, Department of Telecom, ~anchar Bhawan, New Delhi. 

2. Bharat Sanchar Nigam Ltd. , Corporarte Off ice, 

Person el :i:v Sector, ~anchar Bhawan, New nelhi. 

3. Chief General Manager, Telecom, Rajasthan r.ircle, 

Jaipur. 

4. Principal General Manager, Telecom District, Jaipur. 

• .•• Respondents.-

Mr. • Jatti, Counsel for the applicant. 

Mr. t::wamy, Proxy counsel for 

Mr. B anwar·Bagri, Counsel for the respondents. 

CORJ\M 

i 

Hon'h e l'tr. H.O. Gupta, Member (7\dministrative) 

Hon'b: e Mr. M.L. Chauhan, 1'1ember QUdicial) 

ORnr:R (OR1\L) 

This 02\ has been filed seeking relief 

benefiits. 
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2. The respondents have contested this application. 

3. The learned counsel for the applicant during the 

cour e of arguments submitted that the applicant has' been 

gran_ed relief and that he does not want to pursue this 07\ 

4. :r:n the circumstances, ·this 07\ is dismissed as having 

e infructuous. 
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